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CUSTOMS, EXCISE & SERYICE TAX APPELLATE TRIBUNAL
38,MG Marg Civil Lines,0ld Red Buijlding,Allahabad-213100]
Regional Brancl, Allahabad

Dated: 07/11/2017
To
Appellant as per address in table below
Respondent as per address in table below

Final Order No. A/T1306/2017-EXIDB] dated 06/11/2017

bam directed to transmit herewith a certified copy of order passed by the Tribunal under section 35-C(1) of the

Central Excise and Salt Act, 1944, o (%,
/,- /;}'_,},7_.
~AsSH. Registrar
Application  Appeal Name and Address of Appellant
! ErE59/2012

C.G. O. Complex-1I, Kamla
Nehru Nagar, Ghaziabad 201302

Name and Address of
Respondent

2 HAMDARD (WAQEF)
LABORATORIES,
B-1/2, MEERUT ROAD
INDUSTRIAL AREA,
GHAZIABAD. ,,

Copy To
3Advocate(s) / Copsultant(s):

Ms. Natasha Sarkar (Adv.), ALD
3M1A/3 OPP AUTO SALES,Above
the Office Of Blue Dart/DHL
Courier, COLVIN ROAD, LOHIA
 MARG ALLAHABAD-211001

4 Bar Association, CESTAT, Allahabad
5 Director Publications, Customs, Excise, LP. Estate, Deihi

6 Mis Centax Publications Pvt, Lid., 1512-B, Bhishm Pitamah Marg, Opp ICICI Bank of Defence Colony New
Dedhi-3 .

7 Company Law Institute of India Pvt. Lid., No.2 {old 10.36), Vaithyaram Street, T. Nagar, Chennai-17
8 Taxmann Allied Service Pvi. Ltd,, $9/32, New Rohtak Road, New Deihi-1 10005

8 LAWCRUX Advisors Pvi. Ltd., LAW House, 1-8, Sector-10, Faridabad 121003 (Haryana)

19 TaxindiaOnline.com Pvt. Lid,, 2nd Floor, Vasant Arcade, Vasant Kunj, New Delhi - 110070

11 Matk Professional Services Pui. Lid., 108, Everes( Block, Adityr Enclave, Hyderabad - 38

12 The ICFAT society, 52, Nagarjuna Hill,Punjaguiia Hyderabad,-500082

13 M/S Knowledge Processing Pvt. ld (taxmanagementindia.com),FE-19, 1st Floor,Cross River Mall,CBD
Groml_d,Near Karkardooma Court,Dethi-1100372

P

RS, Registrar

14 C.B.R. 15 Office Capy 16 Second Folder Copy ]‘j,@f:fm'd File

L



IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT Ne. I

APPEAL No.E/159/2012-EX[DE]
(Arising out of Order-in-Appeal No. 195-CE/GZB/2011-12 dated

20/10/2011 passed by Commissioner of Central DBxcise & Customs
{Appeals), Ghaziabad)

Commissioner of Central Excise, Ghaziahad Appellant
Vs.

M/s Hamdard (WAQF) Laboratories, Respondent
Appearance:

Shri Pradeep Kumar Dubey, Supdt for Appellant
Ms Natasha Sarkar, Advocate for Respondent
CORAM:

Hon’ble Mr. Anil Choudhary, Member (Judicial)
Hon’ble Mr. Anil G. Shakkarwar, Member (Technical)

Date of Hearing : 06/11/2017
Date of Decision 06/11/2017

FINAL ORDER NO~7/306 / QeVF . .
Per: Anil Choudhary

On joint mentioning, it is informed that this Appo'a.l is
infructuous in view of the Ruling of Apex Court in the case of
Union of India Vs Hamdard (WAQF) Laboratories reported at

2016 (333) ELT 193 (S.C.).

2. Accordingly, we dismiss this appeal, as infructous.

{Dictated in Court)

sdf- -S5d/-
(ANIL G. SHAKKARWAR) (ANIL CHOUDHARY)
Member (TECHNICAL) Member(JUDICIAL)
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